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state:
(a ) whether A ir India is consider­

ing any proposal with cooperation of 
Shipping Corporation of India to 
infroduce a novel system of tourism 
offering “Arabian Sea cruises on 
board” ;

(b ) if so, whether Air India has
chartered a ship from Greeca;

(c) the expected number of tourists
to be attracted to v>sit India as a re­
sult of introduction of the new pat­
tern and tlhe expected foreign ex­
change to be earned; and

(d) the broad features of the pio 
posal?

THE MINISTER OF STATE IN  T il l  
MINISTRY OF TOURISM AND CIVIL 
AVIATION (DR. SAROJINI
MAHISHI): (a) and (b). A  proposal 
to introduce cruises for tourists in tl.e 
Arabian sea lias been accepted in 
principle by Government. . Details 
are being worked out in consul tation 
with the Shipping Corporation of 
India.

(c) and (d). It is expect’d that 
about 3000 tourists would take these 
ciujsea in the coming winter season. 
It would be possible to estii iat« the 
earnings only after complete details 
of fares, off-shore excursions, etc. 
have been worked out.

Planning Commission derision to freeze
the capacity of Textile Industry

9828. SHRI DHAMANKAR: Will the 
Minister of COMMERCE be pleased to 
state:

(a) what are the reasons for the 
Planning Commission’s decision to 
freeze the capacity of textile indus­
try (organised sector) when the pro­
duction has woefully gone down and 
population increases at the rate of one 
million a month;

(b) whether tins factor ha? not con­
tributed to inadequate availability

and consequent black-marketing of 
cloth; and

(c ) if so, the reasons for denying 
this labour-intensive industry the 
privilege of renovation and moderni­
sation, especially when this year in­
dustry has earned about Rs. 154 crores 
frem exports?

THE DEPUTY MINISTER IN  THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE) : (a) No such decision 
has been taken. On the other hand 
during the Fourth Plan period expan­
sion in the Cotton Textile Industiy 
has been authorised both in regard to 
spindleage as well as loomage to the 
extent of over 2.5 million spindles and 
16,000 looms. There will be further 
expansion in the Industry during the 
Fifth Plan period also.

(b) and (c). Do not arise.

Public Sector Undertakings in Andhra 
Pradesh

1)829. SHRI Y. ESWARA REDDY: 
Will the Minister of FINANCE be 
pleased to state the names, location 
and other particulars of the public 
sector undertakings being set up by 
the Centre in Andhra Pradesh?

1 HE MINISTER OF STATE IN  THE 
MINISTRY OF FINANCE *SHRI K. 
R GANESII): The information is given 
in 11 if statement laid on the Table of 
the House [Placed in Library. See No. 
LT/7035/741

Slurp increase in Price of Cotton Yarn

9830 SIIRI C. JANARDHANAN: Will 
the Minister of COMMERCE be pleas­
ed to state

'(a) whether th? price of cotton 
yarn lias shot up after the lifting of 
the control on it by Government; and

(b) if so, the particulars thereof and 
the .steps takon to prevent this and 
the airangements made to distribute 
the cotton yarn at reasonable prices?
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THE DEPUTY MINISTER IN  THE 

MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) and (b). Two 
statements (I & II ) Showing compara­
tive market prices of cotton yarn of 
counts upto 80s immediately before 
removal of price control over such 
yarn and in the last week of April, 
1974, are laid on the Table of the 
House. [Placed in Library. See No. 
LT-7036/74]. A  statement (III) detail­
ing the steps taken to arrest the price 
rise, etc. is also laid on the Table of 
the House. [Placed in Library. See 
No. LT-7036/74],
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